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ORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, DELHI
OA NO 180 0F 2022

jvaji Mokashi

Vs

State of Maharashtra and Others

•...   Applicant

...  Respondent

4ffi±a±£±±jE.B§p±][.gp.±£±±±±p£PqEgEjE.rmp±japggdu±
I, Jagannath Shankar Salunkhe, aged about 53 years, occupation-service,  as

the  Regional  Officer,  Maharashtra  Pollution  Control  Board  at  Kolhapur  having  my

office  at  Udyog  Bhavan,   Near  Collector  Office,  Kolhapur-416002.  I  am  filing  this

affidavitonbehalfoftheRespondentdoherebystateonsolemnafflrmationasunder.

I am working as the Regional Officer,  Kolhapur with the Maharashtra Pollution

ControlBoardw.e.f.sixmonth.Iamwe«conversantwjththefactsandcircumstances

ofthecaseasweHastherecordofthecaselyinginmyofflce,1amfiljngthisAffldavit

only with a limited purpose of bringing on record true facts of the case.

1.   I say and submit that committee constituted as per the Hon'ble NGT Order

dtd.  18.04.2022  has  visited  the  site  and  submitted  the  report to  Hon'ble

NGT.  Also as per the  Hon'ble  NGT Order Board  has  issued  Directions to

M/s. Appasaheb  Nalawade Gadhjnglaj Taluka  Sahakarj  Sakhar Karkhana

Ltd.,  (CaH with  Brisk Facilities  Ltd.-Sugar Unit), AIp-Haraw  Tal.  Gadhinglaj.,

Djst.  Kolhapur on 01.08.2022 for following non compljances,

•    The physical observation during the visit shows that effluent treatment

plant equipment's were not jn working conditions.
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•..    Industry  has  provided  bypass  arrangements  from  the  ETP  and  were

instructed to remove all bypass arrangements during the visit.

•     During  visit  it was  noticed  that  industry  have stored  the trade effluent

into the unlined  lagoon near the ETP and this may join to near by nalla

leading to river Hiranyakeshi during the rainy season.

•     Industry  has  not  provided  15  days  storage  tank.  The  provided  two

numbers of lagoons are unlined & during the visit were filled with trade

effluent mixed with rain water.

•     Industry  has  not  provided  scientific  agriculture  management  plan  for

utilization of treated trade effluent and hence the treated trade effluent

joins surface drain leading to nala and  Hiranyakeshi river.

A copy of said  Directions dated 01.08.2022 is enclosed and marked as an

Annexure "A".

lso  as  per the  Hon'ble  NGT Order  Board  has  issued  Directions to  M/s.

{&Ppasaheb  Nalawade Gadhinglaj Taluka  Sahakari Sakhar Karkhana  Ltd.,
.(::,;:,:..,.:'.-

Q`~all  with  Brisk  Facilities  Ltd.-Distillery  Unit),  AIp-Harali,  Tal.  Gadhinglaj,pif ,`i':.i   !i  YIr.,;

t.  Kolhapur on 01.08.2022 for following non compliances,

`.i.~tyt~`. '¢`  '-. `'           .    Industry  has  provided  three  lagoons  at compost yard  and  the  industry

representative was informed to abandon the existing two unlined lagoons

near the compost yard.

•     Industry has provided two  numbers of unlined  lagoons for the storage

of effluent in the compost yard premises.

•     During  visit  it  was  noticed  that  industry  have  stored  trade  waste  in

unlined  lagoon  near the compost yard  and  overflow of the same may

join nalla leading to Hiranyakeshi river during the rainy SeasonrvLj.mber Qf Car#G¢t
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•    The    physical    observations    shows    that   effluent   treatment   plant

equipment's were not in working condition.

•    Industry has provided the bypass arrangements from the lowest slope

in to nearby nalla which further leads to river Hiranyakeshi.

•     Industry  has  not  provided  scientific  agriculture  management  plan  for

utilization of treated trade effluent and hence the treated trade effluent

joins surface drain leading to nala and Hiranyakeshi river.
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During  visit  Srj.  Siddaram  Bhima  Dhanagari  resident  of HaraH  village

informed   that   during   the   crushing   season   the   effluent   is   being

discharged  into  the  drain  leading  to  the  nalla  and  finally  it I.oins  the

Hiranyakeshi river.

A copy of said  Directions dated 01.08.2022 is enclosed and marked as an

Annexure "8".

•.I  say  and  submit  that  M/s.  Appasaheb  Nalawade  Gadhinglaj  Taluka

Sahakari Sakhar Karkhana  Ltd.,  (Can with  Brisk Facilities Ltd.-Sugar Unit),

AIp-Harali,  Tal.  Gadhinglaj,  Dist.  Kolhapur  &  M/s.  Appasaheb  Nalawade

:     Gadhinglaj Taluka sahakari sakhar Karkhana Ltd., (Call with Brisk Facilities

Ltd.-Distillery  Unit),  AIp-Harali,  Tal.  Gadhinglaj.,  Dist.  Kolhapur are  located

at a distance 0.82  kin ( approximately) from the Hiranyakeshi river & 28.4

Kin ( approximately) from the Nagnur Barrage.

Solemnly affirmed as on 13th day September 2022.
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Tel. Na. (0231)  26§2952,
288Ow8

Fax No.  (0231)  2652952
E-mail:
rokolhapur@mpcb,gov.in
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MAHARA§HTRA POLLUTION CONTROL  BOARD
REGIONAL fiFFICE, KOLHAPuR.

-_
:.._._._I_+ udyog Bhavan,

Near Cdilector Office,
Kolhapur -4i6 003.
Website:http://mpcb.mah.nic,in

No. MPCB/RO/KOP/ /PD/ a :Zlca g#i gt5® EL Date ofi! a &j asfrgun .
TO'
in/a. Appasaheb Natawade G.T.S.a. K.A.td., Harali,
Collabofati®n with Brisk Facilities Pvt. Ltd.,
( Sugar Division) A/p. Iiarali,
Tal. Gadftinglaj, Dist. Kolhapur.

Sub:     Directions  under  section  33  A  of  Water  {Prevention  a  Control  Of
Pollution)Act,1974,31AofAif(Preventian&SontrolOfPc!!lutjon}Act.
1981  a Hazardous Waste {M. H & T} Rute§, 2008 a8 amended.

Ref:    1. Consent granted by the Beard .
2.  NOT Original Application No.180 of 2022 of Shahu Shivaji Mokashi

Vs State of Maharashtra & Others.
3. Constitution Of a committee vide letter NQ, MPCB/JD (WPC)A3-

2a0520-ITS-0112, dated.. 20-05,2022.
4.  Vlsit of Committee to your uriit dated 06.06.2022.
5.   Order passecl By Hon'ble NOT dated 08.07.2022

WHEREAS, you are operating your unit
Water(Prevention&-ControlofPol!ution}Act,1974&Air(Preventjon&GontrolOfPoi!ution)

_,r.g  ,__.  .„„ ..,,  v,,uiluu  rit=yt5Hilul] r`re±a  aeclared  under

Act,  1981  & Hazardous Waste (Management & TM) Rules, 2008 as amended 2016.

AND  WHEREAS,  it  is  obligatory  on  your  part  to  provide  adequate  water  and  gip
pol!utionGontroldevicesandadequatehealthand8afety&accidentalprecatttianarymeagure8
andtoop8rateitroundo'ctocksoastopreventany§ortofpaliu{ionjnth€§urroundjngarea
andtoachievethestandardslaiddownundertheprovision§ofEnvironment(Protection)Act,
1986.

ANDWHEREAS,BoardOfflcialsalongwiththecommitteecon8titutedundeftheNGT
Original Application  No.  180  of 2022,  visited  your unit  on  06/06/2022 for investigation  and
observed foilowing nan complianc®s,

1.    The   physical   observation   during   the   visit   shows   that   effluerit   treatment   plant
equipment's were not in working conditions.

2.   You have provided bypass arrangements from the ETP and were instructed to remove
all bypass arrangements during the visit.

3.Duringvisit"wasnQticedthatyouhave§toredthetradeeffluentintoth8unljnediagoon
near the ETP and this may join to near by naila  leading to river Hiranyak®§hi during
the rainy season,

4.   Yodi have not provided  15 days storage tank.  The provided two numbers Of lagoons
are unlined & during the visit were filled with trade effluent mixed with rain water.

5.    You have not provided scientific agriculture management plan for utiiiza}jon of treated
trade effluent and hence the treated trade effluent joins surface drain leadjfig {o rlala
and Hiranyakeshi river,

jn `Pol!ution Prevention Area' declared under



ANDWHEREAS,aft8rexaminingtherecordofyaurca6e,reportsOfofflcsrsof{he
Board  &  making  rt8cessary  enquiries,  I  am  Satisfied  ttrat  you  are  causing  Environmental
Pollutionproblemsjnthesurrounding&reaandknowingly&wiiful)ycausinggraveinjurytothe
environmenttherebyvio!atingvariousEnvironmen{ena6tments.

NOWTHEREFORE,jnexerciseofthepowersconferredontheundefsjgriedbythe
Boardundersection33AofthebytheWater(Pneventjon&ControlofPSIlution)Act$1$74and
sectjon31AofAir(Prevention&ControlOfPoiluti®n}Aot,1$81iti3propSsedtoissusShe
following  directions  (for  avoidance  of doubt,  the  clifection§  include  closure,  prohibition  or
regulation Of your activities).

i)           Why this office Shall not initiate legal ae{jons against yo„

Y®uaredirectedtofileyourreplytothe§edirectionsifany,withjnsevendaysfromthe
receiptOf{hjsnoti.ce,failingwhichBoardsha#Sonsideri§suanceafapprapriatefurtherlegal
actiona8maybedeemedfitinyourca8a,whfonmaypteaseben¢fed.

FOR AND ON BEHALF OF THE BOARD

i:--_.._.
S. Salunkhe)

Copy Submitted for information.
1)   Member Secretary, M.P.C. a, Mumbai.
2)   Joint Directer (Water Pollution Contmal) Mumbai.

Regional Office;,
M.P.C. Board, Kolhapur

Copy to:
Sub~Region&l Officer, M.P.a.Board,  Kolhapur

-H8isdirecfedtoservethedjrectionsto{heaboveindustryandsubmittheeomplianc®
Reportalongwjthcleareutnemarksaceordingly.
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MAHARASHTRA POLLUTION CONTROL  BOARD
REGIONAL OFFICE, KOLHAPUR.

Tel.  No.  (0231)  2652952,
2660448

Fax No. I(0231)  2652952
E-mail:
rokolhapur@mpcb.gov.in

i_____,
` .,,, \,  `\~   *J\

udyog Bhavan,
Near Collec;tor Office,
Kolhapur -416 003.
Website:http://mpcb.mah.nic.in

NO. MpcB;Ro/KOp; /pD; zE z2.S a® I droo !

TO,
M/s. Appasaheb Nalawade G.T.S,S.K.Ltd.,Haralj,
Collaboration with BI`isk Facilities Pvt. Ltd„
( Distjlfery Division) A/p. Harali,
Tal. Gadhinglaj, Dist. Kolhapur.

Date  ®&\ ®B i fro zL2 I

Sub:      Directions   under  section   33  A  of  Water  (Prevention  &  Control  of
Pollution) Act,1974, 31 A of Air (Prevention & Control of Pollution) Act,
1981  & Hazardous Waste (M, H & T) Rules, 2008 as amended.

Ref:    1. Consent granted bythe Board.
2.  NGT Original Application N®.180 Of 2022 of Shahu Shivaji Mokashj

Vs State of Maharash{ra a Others.
3. Cone{itutiSn Of a committee vide letter No. MPCB/JB (WPC)A3-

220520-FTS-0112, dated: 20-05-2022.
4.   Vlsit of Committee to your unit dated 06.06.2022.
5.   Order passed by Hon'ble NGT dated 08.07.2022

WHEREAS, you are operating your unit in `Pollution Prevention Area` declared under
Water (Prevention & Control of Pollution) Act,1974 & Air (Prevention & Control of Pollution)
Act,1981 & Hazardous Waste (Management & TM) Rules, 2008 a8 amended 2016.

AND  WHEREAS,  it  is  obligatory  on  your  part  to  provide  adequate  water  and  air
pollutioncontroldevicesandadequatehealthandsafety&accidentalprecautionarymeasures
and to operate k round o'clock so as to prevent any sort of pollution in the surrounding area
andtoachievethestandardslaiddownundertheprovision§ofEnvironment(Protection)Act,
1 986.

ANDWHEREAS,BoardOffiGialsalongwiththecommitteeconstitutedundertheN®T
Original Application  No.  180  of 2022,  vj§ited  your unit  on  06/06/2022  for investigation  and
observed following nan compliances.

1.   You have  provided three  lagoons  at compost yard  and  your industry representative
wasinformedtoabandonthe6xi§tingtwoun}inedlagoonsnearthecompe§tyard.

2.    You have provided two numbers of unlined lagoons for the stCirage of effluent in the
compost yard premises.

3.    During visit it was notioed that you have stored trade waste in unlined lagoon near the
compost yard and ovemow of the same may join  nalla  leading to Hiranyake8hj river
during the rainy season.

4.    The physical observations shows that effluent treatment plant equjpment'§ were not in
working condition.

5.   You have provided the bypass arrarigements from the lowest slope jn to nearby nalla
which futher leads to river Hiranyakeshj.

6.   Yotl have not provjd8d scientifiQ agriculture managemem plan for utilization of treated
trade effluent and hence the treated trade effluent joins surface drain leading to na}a
and Hiranyakeshi river.
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7.Duringvisit8ri.SjddaramBhimaDhanagarjresidentofHaraHvjllagejnformedthat
duringthecrushjngseasontheeffluentisbeingdischargedintothedrainleadingto
thenallaandfinallyjtjoinstheHiranyakeshiriver.

ANDWHEREAS,afterexaminmgtherecordofyourcase,report§Ofofflcersofthe

g:|i#o#pToabki`enfsni%3:¥:¥roeunnqdT:ng®§'re'aaa¥dskant:S£:n%i;h3tw¥i?:|i;rfucs:#:'8gavEen%iur3&#:Ei%!
environment{herebyVI'olatingvariousE"jrorimentenactments.

NOWTHEREFORE,inexeroiseofthepowersconferredontheundersignedbythe
Boardundersection33AofthebytheWater(Pfevention&ControlofPo!lutjon)Act,1974and
sectjon31AofAir(Prevention&ControlofPollution)Act,1981itjspropo§edtol.ssuethe
following  directions  (for  avoi.dance  of  doubt,  the  directions  include  closure,  prchjbition  or
regulatl.on of your activities).

D          ray this offlee shall no"njtjate legal actions against you?

Youaredirectedtofi!eyourrep'ytothesedirectionsifany,wjthinsevendaysfromthe
receiptofthjsnotice.failingwhichBoardShawconsiderissuanoeofappropriatefurtherlegal
actjonasmaybedeemedfjtinyourca§e,whichmayplea8ebenoted.

FORANDONBEHALFOFTHEBGARD

Copy submitted for information.

£))jMo:riTbD::e€:ocrrtS%:rE:ifti:i%:gtpoai;.Mumbai.

Copy to,

Regional
M.P.C.  Board,  Kolhapur

Officer,

Sub-Regional Officer, M.P.C. Board, Kolhapur
-He!sdirectedtoservethedjrec{ionstotheaboveindustryandsubmitthecompliance

Reportalongwithclearcutnemarksaceordjngly._


